
81 Written Answers [ 5 MAY 1989 ] to Questions 82 

Encroachment and Unauthorised 
Construction in Vasant Vihar 

1184.   SHRI   ERA   SAMBASI- 
VAM : Will the Minister of URBAN 
DEVELOPMENT be pleased to 
state : 

(a) the area of land allotted to 
M/s. Gauri Enterprises, M/s. Yadav 
Oil Co., Raj Tourist and Siddharth 
Tourist Taxi Service near Govern- 
ment Colony in Vasant Bihar, New 
Delhi and the land occupied by each 
of them ; 

(b) whether any of them has 
occupied excess land and if so, what 
action has been taken in this regard ; 

(c) whether the Taxi stands are 
allowed to put up their own pucca 
structure ; 

(d) if not, whether Government 
are aware that Raj Tourist had put 
on their own pucca structure ; 

 

(e) if so, what action is being 
taken against them ; and 

(f) what steps are being taken to 
remove and prevent encroachments 
and also to keep the roadside area 
safe from the traffic point of view ? 

THE MINISTER OF URBAN 
DEVELOPMENT (SHRIMATI 
MOHSTNA KIDWAI) : (a) to (f) 
The information is being collected 
and will be laid oil the Table of the 
Sabha. 

Allotment of Plots to East Pak Refugees 
in Chittaranjan Park 

1185. SHRI ERA SAMBASI- 
VAM : Will the Minister of URBAN 
DEVELOPMENT be pleased to 
state : 

(a) whether it is a fact that hand- 
ing over of plots to 712 East Pak 
Refugees in Chittaranjan Park, New 
Delhi, has "recommtnced"  

 

(b) if so, when the number of 
this process of handing over was 
started and plots allotted so far ; 

(c) whether 400 plots are ready 
for allotment and whether all these 
have since been allotted and if not, 
the reasons therefor ; and 

(d) by when all the 712 applicants 
are likely to be allotted the plots 
and the programme, if any drawn up 
in this regard ? 

THE MINISTER OF URBAN 
DEVELOPMENT (SHRIMATI 
MOHS1NA KIDWAI) : (a) to (d) 
Allotment letters in about 4C0 cases 
have already been issued. In respect 
of remaining cases they are likely to 
be issued within a month's time. 

 


